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~ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
Gy | AT HYDERABAD

ORIGINAL-APPLICATION-NOQ:599-0F-1897

DATE-OF-ORPER:-9th-May,-19%7

BETWEEN:

M.SIVANANDATAH , .« APPLICANT
AND

1. the Superintendent of Post Offices,
Guntakal division, Guntakal-515801,

2.. The Superintendent of Post Offices,
Hindupur Division, Hindupur-515 201,

3. The Post Master General,

A.P.Southern Region, .
* Kurnool-5. . .. RESPONDENTS

COUNSEL FOR -THE APPLICANT: Mr.KRISHNA DEVAN

COUNSEL FOR THE RESPONDENTS:Mr.V.BHIMANNA, Addl.CGSC

CORAM:

HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMN.)

GRDER

ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMN.|)

Heard Mr.Krishna Devan, learned counsel for tthe
applicant and Mr. N.R.Devara] for Mr.V.Bhimanna, learned

standing counsel for the respondents.

2. The applicant had worked as Short Duty PosBal
Assistant 1in the Post Offices a? Ryadurg, Kanekal gnd
Guntakal Head Post Cffice in Guntakél Division from 30.1.84
to 17.6.88. He was absorbed as a regular Postal Assistant

from 14.6.88 onwards.
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3. This O0A is filed praying for a direction to pay

him the productivity linked bonus at the rates applicable
to the regular Postal Assistants between the period from

30.1.84 to 7.6.88 as was granted to the applicant in OA
458/94.

4, Both sides agreed that this 0A is covered by the

Judgment in OA 458/94 decided on 28.4.94.

5. In view of the above submission, this 0a& is

allowed at the admission stage itself with a direction to
the respondents to grant the applicant the same benefit as

as granted by the Ernakulam Bench of this Tribunal in the

ase referred to in OA 458/94.

The respondents shall comply with this order

ithin a period of three months

from the
mmunication of this order.

date of

No order as to costs.

(R.RANGARAJAN)
MEMBER (ADMN. )

DATED: -9th-May,-1997
Dictated in the open court.
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T Tha 3uperintendant af Dost QPPices, HBuntakal division,
Guntakal, '

ol Jost OPPizas, Hindupur. Bivieion

Poat Magtar Gensral, A.P,3outhern Region, Rurnool.

44 93 copy to Mr.icishnz De-an RdvocatB,CAT Hydarabad.
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capy ta Mr.y. dhimanna, Addl.CGSC, CAT +Hyderabad,
64} Ono copy te D.R(A),CAT,Hydarabad% '
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THE HON'ELE SHRI R.RANGARA JAN: MEA)

. ‘ ] . AND .
. | . THE HON\'BEE\S@ 8,558

- 'DA-.T_EB‘{' g»?/j?% f "

ORDER/JUDGEMENT |

MoAL/RATC A IND]

_a.n.wnf;?ﬁ’/ﬂf o 'i o |
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hdnNted and Interim directions
Issugd, . |
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Disposed of with dirgctions,

“Dismi

- II Court.
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